
NATIONAT COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

c. P. NO. 2612007
cA. NO.

PRESENT: SMT. INA MAIHOTRA
Hon,ble Member (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DEIHI BENCH OFTHE NATIONAL COMPANY tAW TRIBUNAL ON 03.10.2016

NAME OF THE COMPANy: sh. Naresh Agganvar & ors. V/s. M/s. Maharaja Gourmet
Services M, Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

The matter has been transferred from Court No.II and is at the stage.

of final arguments.

2. To come up for disposal on28.1'0.20'l'6-

L n-rr.^o^-
(Ina Malhotra)
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